257 Oral Answers

ot g wer wawn ¢ & g aTT
argan g gt 1 gl & WA w1
g1 fear & a7 fog w97 feam
W WA § /i 1 {51 v o7 1
waw s fear S & P oagt &
#HH § AoATE FOA § A1 A g wATY?

Shri C. Subramaniam: This iz an
agreement with Pakistan, not with
America.
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Will the Minister of Food and Agri-
cultare be pleased to state:

(a; whether the attention of Gov-
ernment has been drawn to the fact
that foodgraing are being smuggled
to China from border areas of the
country,

(b} if so, what steps, if any, have
been taken to check this evil at any
time; and

(c) whether it is a fact that during
the last three months, prices of food-
grains prevailing in  that territory
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were higher than in adjoining Indian
territory?

The Depaty Minister in the Minls-
try of Food and Agriculture (Shri
D. BR. Chavan): (a) Some reporis
had appeared in the press of alleged
smuggling of rice from Bihar to China.
On investigation it was found that
they were baseless.

(b) Does not arise.

{c) No information is available re-
garding prices of foodgrains prevail.
ing in China.

Shri Shree Narayan Das: What
was the basis on which the Govern-
ment of Bihar had suggested that rice
was being smuggied from India to
China through Nepal?

Mr, Speaker: The Government of
Bihar have suggested it?

Shri Shree Narayan Das: Yes, the
Guvernmoen, of Doiur had suggested
it

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): Thure
was a statement by the Chief Minis-
ter of Bibar that there was large-scale
smuggling of rice to China through
Tibet and through Nepal. It was a
guesswork; an investigation was made
and it was found, and the Chief Minis-
ter of Bihar also was later on satistied,
that there was no basis for this,

Shri Shree Narayan Das: May I
know whether Government are aware
that some of the rice millowners who
have their mills in India have ulso
their mills in the territory of Nepal
in the neighbourhood of gur eountry,
and they sometimes smuggle rice or
paddy from one territory to the other,
end at the time of scarcity, they bring
that rice into Bihar and charge heavy
prices?

S8hri C. Subramanlam: That i3
quite a different question. The main
guestion relales to smuggling of rice
to China.

Shri Hem Barua: Some time back,
the hon. Food Minister had made a
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statement that he was not cenvinced
by the argument that rice was being
smuggled top Nepal becaus= Nepal her-
self weanted to export rice to us. In
that context, may I know whether
Government have any information
sbout rice being smuggled to China
through Bhutan and via Assam?

Shri C. Subramanlam: This is the
first time that I am getting that in-
formation. If the hon. Member is in
possession of some facts, certainly he
can send them on to me.

Shri Hem Barua: Yes, I shall

Shri P. R. Chakraverti: May 1
know whether the attention of Gov-
ernment has been drawn tg the state-
ment emphativally made by Shri K. B,
Suhay on June 4, 1965, after his visit
to Delhi that whatever Shri C. Subra-
maniam might say, he stood by what
he had said, and if so, whether Gov-
ernment will egnyuire into the reasons
thay prompted the Chief Minister of
Bihar to come put with that statement?

Shri C. Subramaniam: Later on,
the Chief Minister himself has made
a declaration (hat he hag been wrongly
informed, and there was ng basis for
that statement.

Shri P. C. Borooah: In view of the
demoralising effect of smuggling of
this visential commodity, may I know
whether Government propose to treat
this smuggling as a high treason?

Shri C, Subramaniam: There was
no smuggling.  As hon, Members are
aware, the relationship between Nepal
and India is; a normal relationship,
and thut normal relationship 1z func-
tioning. 1 do not think that there
is any basis for making o charge that
the territory of Nepal is being used
for smuggling vur rice into some other
territory.

Shrl 8§ C, Samanta: May I know
whethey Tovernment have uny infor-
mation that the rice that is smuggled
to Pakistan iz Leing sent tg China?

AUGUST 17, 1965

Oral Answers 260

Shri C. Subramaniam: I do not
know from which part of the country
rice is being smuggled into Pakistan.
On the other hand, Pakistan has sur-
Plus rice, and it can send its own rice

to China,
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Shri C. Subramaniam: The central

agency also made an investigation.
The State Government made an in-
quiry. Our Ambassador in Nepal a'so
instituted an inquiry. All these in-
quiries have revealed that there is no
basis for the allegation.
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Shri C., Subramaniam: Inguiries

were made into these allegations that
rice was being smuggled intn Tibet.
As 1 have already stated, there is
absolutely no basis for these.

st fogfa fasy < & & 799)9 & At
% qur @ fe agt F 730 F srq wrark
gar i 39 ¥ oAt & g ) Pam

Shri C. Subramaniam: Raxoul was
also inve-tigated.

Shrimati Savitri Nigam: Wlile I
agree with the statement made by the
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Minister that the Nepal Government
is not in the picture, I would like to
know from him whether he has made
inquiry. ...

Mr. Speaker: She should enquire
where she does not agree.

Shrimati Savitrl Nigam: [ would
like to know from him whether he is
aware that only one rice millowner
on the border has nol been able to
give account of 10,000 mds, of rice
which have been sent to Tibet through
some other source by his agents,

Shri Ranga: We all heard about it.

Shri C. Smbramaniam: We have
made exhaustive inquiries inlo this,
Three separate parties have gone in-
to this question and all have come to
the conclusion that there is no basis
for this allegation that there is smug-
gling taking place.
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Bhri Indrajit Gupta: After the Cen-
tre had satisfied itself that this story
of the Chiet Minister of Bihar sbout
smuggling of Bihar rice wag just a
cock-and-bull story, did it point out
to the State Government that the
shortage in Bihar must Y due to
hoarding by Jocal hoarders and that
some steps should be taken againat
them?

Mr. Speaker: We are concerned
with only smuggling at present.

Shri Indrajit Gupta: The point is
that Shri K. B. Sahay said that short-
age wag due to smuggling, hut the
Centre found that it was not a case
of smuggling. So what is the shortage
due to?

Mr. Speaker: As I said, we are only
concerned with smuggling.

Shri Kapur Bingh: Reverting to
Nepal, is there any epecific quota of
rice or foodgrains which we supplied
to Nepal on government level? If so,
what steps do we take to ensure that
it is not re-exported?

Shri C. Subramaniam: We are get-
ting rice from Nepal. No doubt, thie
year the gquantity was less than what
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we are usually getting, but still the
flow has been from Nepal to India,
not from India to Nepal.

it (B TTew . qar ag a@rg
FA1 %1 AAFT F & fr g avmr i
I 3mgA ® A1 fram awar ar 34
7 g9 & faq gm A9 7 I oA
"7 Jr Ag oA g 2 A A w
#H agt Ay qfew 7 agrEar o aud d, afz
77 A1 wr gfa @41 A1 g4 aA WY
arTa R 0T rAir adE AT
ifr a7 &7 A9 &1 Fifww w9 @
HF FA FATAT HIFTC WAL TCETACIAT
w7 g ?

Mr, Speaker: The first has been
answered, the second is only a sug-
gestion.

ot wo Ao fommdt : dma Al
fgem ¥ amaw &1 samr gEr ar
&1 4T AT TAHZ F @ A7 HATRT
A @ X/ F FTT FAAT F97 far
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ag TRATE i g !

Shri C. Subramaniam: As 1 hove
already stated, the movement gf rice
hog been from Nepal to India, and
therefore, there is absolutcly no
ground for thinking that there has
been  smuggling from India into
Nepal.

Paradeep Port

+
Shri Surendra Pal Singh:
Shri Bibhuti Mishra:
Shri K. N. Tiwary:
Shri D, C. Sharma:
Shri Rameshwar Tantla:
Shri Prakash Vir Shastri:
Shri Jagdev Singh

Siddhanti:

Shri P. C, Borooah:
Shri Yashpal Singh:
Shri R. S. Pandey:
Shrimatli Tarkeshwari Sinha:
Shri Vishwa Nath Pandey:
Shri Ram Harkh Yaday:
Shri Ravindra Varma:

.33, {

AUGUST 17, 1965

Oral Answers 264
| Shri P. Venkatasubbaixh:
| Shri P, L_Barupal:
| Shri Heda:

Shrimati Sharda Mukerjee:
lsm Himatsingka:

Will the Minister of Transport be
pleased to state:

(a) whether it is a fact that Gov-
ernment have decided to take over
Paradeecp Port project;

(b) if so, the main reasons therefor;
and

{c) the terms
the same?

The Minister of Transport (Shri Raj
Bahadur': (a) The Government of
India took over the Paradeep Port
Project from the 1st June 1965.

and conditions for

(b) and (¢). A statement is laid on
the Table of the Sabha.

STATEMENT

The Paradeep Port Project has been
taken over as a Central Pruject with
effect from the 1st June, 1065. This
has been done with a view 1o afford
financial relief to the State Govern-
ment who are already incurring very
heavy expenditure on the gther parts
of the Paradeep complex wviz. the
Mining Project, the. Expressway Pre-
ject and the Road Transport Organi-
sation.

2, The main terms of the change-
over are the following:

(i) The Central Government will
complete the Project and ud-
minister the Port when it is
ready for operations.

(ii) Before traffic operations are

started, Paradeep will he

declared a Major Port un-
der the Indian Ports Act.

(iii) The moncy invested by the
State Government on the de-
velopment of the Project till
the dote of taking over will
be treated as a loan to the





